FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process of Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF NEWGEN ECOTRONICS PRIVATE
LIMITED

RELEVANT PARTICULARS

1. Name of Corporate Debtor NEWGEN ECOTRONICS PRIVATE
LIMITED
2. Date of Incorporation of Corporate debtor 13" December, 2022
3. | Authority Under which corporate debtor is Registrar of Companies, Delhi
incorporated /Registered
4, Corporate Identity Number /Limited Liability | CIN: U25209HR2022PTC108355
Identity of corporate debtor
5. | Address of the registered office and principal Registered office:
office (if any) of corporate debtor Plot No. 5B, Second Floor, Crown Plaza Mall,
Sector 15A, Faridabad-121007
Corporate Office
IG-89, NIT, Faridabad-121001
Factory at
Plot no.56-59 Sector 7 Sidcul Haridwar
Uttarakhand
6. Insolvency Commencement date in respect of | 215 August, 2024 (Order received by IRP on
corporate debtor August 23, 2024)
7. Estimated Date of closure of insolvency | 17" February, 2025 (180" day from the date of
resolution process commencement of Insolvency resolution process)
8. Name and Registration Number of Insolvency | Mr. Ravindra Kumar Goyal,
Professional acting as Interim Resolution | IBBI/IPA-001/1P-P-02019/2020-2021/13098
Professional AFA Valid till June 30, 2025
9. | Address and Email of the Interim Resolution | Eden 1-807, SG Highway, Godrej Garden City,
Professional as registered with the Board Jagatpura, Ahmedabad, Gujarat-382470
Email: ravindral1960 goyal@yahoo.co.in
10. | Address and Email to be wused for | Unit No 508, 5" Floor, Tower-C, The Ithum, Plot
Correspondence with the Interim Resolution | No 40, Sector-62, Noida-201309
Professional, if different from those given in | Email: cirpnepl.rsds@gmail.com
serial number 9
11. | Last Date of Submission of Claims 06™ September, 2024 (14" day from the date of
receiving admission order)
12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified | Not Applicable
to act as Authorised Representative of creditors
in a class (Three names for each class)
14. | (a) Relevant Forms and (a)Web Link:-
(b) Details of authorized representatives https://ibbi.gov.in/home/downloads
are available at:- (b) Not applicable

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench ordered the
commencement of a Corporate Insolvency Resolution Process against NEWGEN ECOTRONICS
PRIVATE LIMITED on 21% August, 2024 (Order received by IRP on August 23, 2024).


mailto:ravindra1960_goyal@yahoo.co.in
mailto:cirpnepl.rsds@gmail.com

The creditors of NEWGEN ECOTRONICS PRIVATE LIMITED are hereby called upon to submit their
claims with proof, on or before 14™ September, 2024 (14" day from the date of receiving admission order)
to the Interim Resolution Professional at the correspondence address mentioned against entry No. 10 only.

The Financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit claims with proof in person, by post or electronic means.

A financial creditor belonging to a class (Not Applicable), as listed against the entry No. 12, shall indicate
its choice of authorized representative from among the three insolvency professionals listed against entry
No.13 to act as authorized representative of the class [Not Applicable] in Form CA.

Submission of false or misleading proof of claims shall attract penalties.

W~

- ﬂk:f -

-

Ravindra Kumar Goyal,

IBBI/IPA-001/1P-P-02019/2020-2021/13098,

AFA Valid till June 30, 2025

Eden I - 807,S G Highway, Godrej Garden City ,Godrej Garden City, Jagat Pura
Ahmedabad,Gujarat ,382470

Email: ravindral960 govyal@yahoo.co.in, cirpnepl.rsds@gmail.com

Place: Ahmedabad
Date: 23.08.2024
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FINANCIAL EXPRESS

EI perfecipac limited

Regd. Off.: 910, Chiranjiv Tower-43, Nehru Place, New Delhi-110019
E-mail id: complianceofficer@perfectpac.com, Website: www.perfectpac.com
CIN: L72100DL1972PLC005971, Phone No.: 011-26441015-18

'INFORMATION REGARDING 52" ANNUAL GENERAL MEETING TO BE HELD
THROUGH VIDEO CONFERENCING/ OTHER AUDIO VISUAL MEANS,
RECORD DATE AND DIVIDEND INFORMATION

In compliance with applicable provisions of the Companies Act, 2013 (‘Act’) and rules
made thereunder, read with General Circular No. 20/2020 dated May 05, 2020, read with
subsequent circulars issued from time to time, the latest one being General Circular No.
09/2023 dated September 25, 2023 (‘MCA Circulars’), NOTICE is hereby given that the
Fifty-Second (52") Annual General Meeting (‘AGM’) of the Members of Perfectpac
Limited (‘Company’) will be held on Wednesday, September 18, 2024 at 02:00 p.m.
(IST) through Video Conferencing/Other Audio Visual Means ('VC/OAVM’), without the
physical presence of the Members at the AGM, to transact the business as set out in the
Notice convening the 52™ AGM (‘AGM Notice’). Members attending the AGM through
VC/OAVM shall be reckoned for the purpose of quorum under Section 103 of the Act.

Electronic dissemination of AGM Notice & Annual Report:- In compliance with
the MCA Circulars & SEBI Circular no. SEBI/HO/CFD/CMD1/CIR/P/2020/79 dated
May 12, 2020 and subsequent circulars issued from time to time, the latest one being
SEBI/HO/CFD/CFD-PoD-2/P/CIR/2023/167 dated October 07, 2023, AGM Notice along
with the Annual Report for FY 2023-24 (‘Annual Report’) will be sent in due course
only through electronic mode to those Members whose email IDs are registered
with the Company/Registrar and Share Transfer Agent (‘RTA’)/Depository Participant
(‘DP’). The aforesaid documents will also be available on the Company’s website
at https://perfectpac.com/annualreports.aspx, website of the Stock Exchange i.e.
BSE Limited at www.bseindia.com.

E-Voting:- Members will be provided with the facility to cast their vote electronically,
through the remote e-Voting facility (before the AGM) and e-Voting facility (at the AGM),
on all the resolutions set forth in the AGM Notice. The detailed procedure for remote
e-Voting and e-Voting facility will be provided in the AGM Notice. Facility for e-Voting at
the AGM will be made available to those Members presentin the AGM through VC/OAVM
facility and have not cast their vote on the resolutions through remote e-Voting. The
Members who have cast their vote by remote e-Voting prior to the AGM may also
attend/participate in the AGM through VC/OAVM but shall not be eligible to vote at the
AGM. Members holding shares in physical form or Members whose email ID is not
registered, may refer to the detailed procedure outlined in the AGM Notice for registration
of email ID, procuring User ID and Password for attendance and e-Voting at the AGM.

Dividend and Record Date:- The Board of Directors of the Company in its meeting held
on May 20, 2024 recommended dividend of INR 1.00/- (i.e. 50%) per equity share of face
value of INR 2/- each for FY 2023-24, subject to approval of Members in the AGM. The
dividend, upon approval by the Members, will be paid/dispatched to Members holding
equity shares of the Company, either in electronic or in physical form as on the record
date, i.e. September 06, 2024 for determining eligibility of Members to receive the
dividend. Members are requested to update their Bank details as per instructions
provided in the AGM Notice to receive electronic credit of their dividend entitiement.

Tax on Dividend:- In terms of the provisions of the Income Tax Act, 1961, (‘IT Act),
dividend income is taxable in the hands of the Members and the Company is required to
deduct tax at source from dividend paid to Members at the prescribed rate under the
IT Act. The deduction of tax at source will be based on the residential status, category of
Members and subject to fulfilment of conditions as provided under the IT Act. The
Members are therefore, requested to send tax related documents/declarations via e-mail
at complianceofficer@perfectpac.com on or before September 09, 2024 to enable the
Company to determine the appropriate withholding tax rate applicable.

Members who wish to register/update their email IDs & Bank Account mandate may
follow the below instructions:-

« Members holding equity shares of the Company in demat form are requested to
approach their respective DP and follow the process advised by DP.

« Members holding equity shares of the Company in physical form may register/update
the details in prescribed Form ISR-1 and other relevant Forms with Company’s
RTA, Skyline Financial Services Private Limited at parveen@skylinerta.com.
Members may download the prescribed Forms from the Company’s website at
https://perfectpac.com/updationofkyc.aspx.

For Perfectpac Limited
Nidhi
Company Secretary

Place : New Delhi
Date :23.08.2024

SMFG SMFG INDIA CREDIT COMPANY LIMITED

chateedn  (\FOrmerly Fullerton India Credit Company Limited]

Femumnesie Corporate Office: 10th Floor, Office o, 101,102 & 103, 2 North Svenue,
Makir Maxty, Bandra Burla Complax, Bandra (E}, Mumbai- 400051,

DEMAND NOTICE

UNOER THE PROVISIONS OF THE SECURITISATION AND RECONSTRUCTION OF FIMANCIAL
ASSETS AMD ENFORCEMEMNT OF SECURITY INTEREST ACT, 2002 (“the Act”) AND THE
SECURITY INTEREST (ENFORCEMENT) RULES, 2002 {“the Fubas")

The uncersigned baing e aulhonized officer of SMFG IMELA CREDIT COMPANY LIMITED iformerly
Fillerion |ndia Crodit Company Limited) (SMFG India Cradit) under the Act and In exercae of
pawars conlermed urder S=chion 13 (12 ) of the ot read with the Fulks 3, i=susd Damand Noticeds) under
Section 1H2) of the Act. callrg wpon the folowing bamrowens] o repey g amount mentioned in e
raspasiive noticeds) wilkin B days ram the date of raceipd of the said nolica. The wdessigrad
ragsonabhy belisves that borowen's) iafare avaiding the sandce of the demand notica(s], tharafore the
servich of nobice 15 beng effected by afixaton and pubicalon as per Rules. The contents of demang
nalicals] ara exfracied herein balow

Mame of the Bomrower(s) Demand Notica Date and Amouint

20th August, 2024,
Rs, 69,93 711,00/ |[Rupees Slxty Nine Lakhs Ninety Three
Thousand Seven Hundred Eleven Only|
A% on Sth August. 2024,

1.5HR| GIROHARGOPAL DAIRY
FARMS

T KAMLESH

1. MAHEMDER SINGH

ADITYA BIRLA HOUSING FINANCE LIMITED

Registered Office- Indian Rayon Compound, Veraval,
Gujarat - 362266 Branch Office- CITY CENTRE 932-935, OPPO-

ADETYA BiRLA

CAPITAL

SITE I.B. COLLEGE, G.T. ROAD, PANIPAT, HARYANA , 132103

APPENDIX IV
[See Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002]

Possession Notice (for Inmovable Property)

Whereas, The undersigned being the authorized officer of Aditya Birla Housing
Finance Limited under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of powers con-
ferred under Section 13(12) read with Rule 3 of the Security Interest (Enforcement)
Rules, 2002 had issued a demand notice dated 10-06-2024 calling upon the borrow-
ers Parveen, Sunita, Lokesh, Babita Rani mentioned in the notice being of Rs.
22,25,530/- (Rupees Twenty Two Lakh Twenty Five Thousand Five Hundred Thirty
Only) within 60 days from the date of receipt of the said notice.
The borrowers having failed to repay the amount, notice is hereby given to the borrow-
ers and to the public in general that the undersigned has taken Possession of the prop-
erty described herein below in exercise of the powers conferred on him/her under
Section 13(4) of the said Act. read with Rule 8 of the Security Interest (Enforcement)
Rules, 2002 on this 21st day of August of the year, 2024.
The borrowers in particular and the public in general is hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of the
Aditya Birla Housing Finance Limited for an amount of Rs. 22,25,530/- (Rupees
Twenty-Two Lakh Twenty Five Thousand Five Hundred Thirty Only) and interest
thereon. Borrowers attention is invited to the provisions of Sub-section 8 of Section 13
of the Act., in respect of time available, to redeem the secured assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY
All That Piece And Parcel Of Property Measuring 106.5 Sq. Yds., 03 Marla 5 Sarsai
Being 32/2907 Share Out Of Land Measuring 16 Kanal 03 Marla Comprised In Rect.
No. 1, Khewat No. 22, Killa No. 19 (8-0), 20 (2-2), 21 (2-3), 22 (3-18), Situated With In
Revenue Estate Of Village Malik Ugrakheri, Tehsil Panipat, Distt. Panipat, Haryana-
132103, And, Bounded As: East: Street West: Other’s Vacant Plot North: Others
Vacant Plot South: Aastha Public School.

Date: 21/08/2024
Place: PANIPAT

Authorised Officer
Aditya Birla Housing Finance Limited

DEMAND HﬂTII.':-E
MOTICE UNDER SECTION 13{2) OF THE SECURTISATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002

Motaca is heseby given gl the loldoaing bomower |Co-Bamowars/Guarantor, who hawve avaled ban
laciilies fram KOTAK MAHINDRA BANK LEMITED {KMBL) kaving #s branchollice al EFICAH Mall,
Znd Floar, 68,681, Najafgarh Road, Indusirial Area, Mot Nagar, New Delnl-110015, have faiad to
repay the koan faclity wide EMI and for serve the-interest of their credit Tacilifies to KMBL and that their
lpan aooounts has been classified as NPA as per the guidelines issued by Resarse Bank of India, The
Borowars have provided secunty of the immovehie properfies to KMEL, the detals of which are
oascrined kargin beloe. The datails af e foan and e amounts oulstending and payable by tha
brrrcwears b KMEL a5 on date are menlionesd belos,

The barmwar Co-Boroaars /Guaranlo: as wall a5 the pubks in genesal are hereby informed that the
undarsignad baing the Authorized Offizer of KMBL, the secuned credilor has iniliated astion against e
fafowary borrawer [Co-Barowsars | Guaranior ender the prowisions af the Sacunlizatian and
Reconsinuction af Financial Assets and endorcement of Securdy Inbarast Acl, 2002 {the SARFAES]
Act). If the foliowing borrowers fail ko repay the outstanding dues indicated against their names within
B (Sixiy ) days af thisnofice, the undersigned will exercise sy ane or more of the powers confamead on
the Secured Grediorunder sub-section (21of Seclion 13 of the SARFAES Act, ncluding power i3 1ake
possessaon of Be properties and: sed fe same. The publlic in general is advised nol o deal with
propety Sascrned here Dedw

Ghaziahad Zonal Office, “Sandipani
STC Building, B-32, Sector-62, Noida 201307 {U.R.},

Phone no- M 20-2400088, 3318021375, 9873254623
Email: Ghaziabad GODEbankofindia.co.in

e By S

EXTENSION OF TENDER DATE FOR
| REQUIREMENT OF PREMISES FOR OPENING OF BANK OF INDIA BRANCH

Premises Location Raunrad Eﬂrp-ﬂt Area Flaqmmd 1sq ft. l'

B.R.LA. BRANCH MAXIMUM 1800 SQ.FT

We refer to our earlier adverfisement dated 02.08,2024, whene Tander dale was 02.08.2024 to
23003024, Now &5 per the competend authonty Extension in Tender date has been proposed
from 24.08.2024 to 06.09.2024 for Beak of India shifling of BRIA (Bulandshahar Road
Industrial Areal branch to new localion 3! (Bulandshahar Road Industrial Areal in
Ghaziabad, Uttar Pradesh. The Bank raqueas suilable premises wilh carpat area of 1800 Sq.0t
in shazabad an Ieafag by b raml Basis. For mone cetalls interested EafteEs Ay [Cgon i o
websie wiww.bankofindla.codn and visit {Tender) from 24.08.2024 to 06.09.2024 during
business hoors. Offers areinvited under Two bid system for taking commercial premise on
Grourdd Flaor on Lease. Offers showd reach us with Payorder'Demand Draft of Rs 1000/ on or
bietore 400 PN oo DE.0B. 2024, Any Cormigendum'addanduminalifization will ba published inthe
same websile only. The Bank reserve the right Lo accept®eject any {all offers withaut assigning
any reason whatsoever. No brokerage will be paid by the Bank

ZONAL MANAGER (Ghaziabad Zona)

Landmark Property Development Company Limited

Registerad Office: 11th Floor, Marain Manzil, 23, Barakhamba Road, New Delhi- 110001
CIH: L131000DL19TEPLCTAA942 T. No. B 11 43627200, Fax Mo. 971 11 41501333
Email: mfa@landmarkpropery in Web Site: www iandmarkproperty.in

48TH ANNUAL GENERAL MEETING TO BE HELD THROUGH VIDEQ COMFERENCING

Motice is heraby given that the 48th Annual Ganeral Meating (AGM) of members af Landmark
Praperty Development Company Limited ("the Company®) is scheduled ta ba held on Manday,
Sapternber 30, 2024, al 11.30 & M. 15T thiough Vides Confarence "V} Oher Audia Vizual
Means ("CAVMT) facility in campliance with spplicable provisions of the Caompaniss &ct, 2013
and SEBT {Listing Coligations and Msckozure Requirements) Regulalions: 2015 and circulars
issead {heraundar. to iransact the buzenass [femes 35 sat oul in the Nedics of AGM whech shall
irter-alia cortain the instruciions for joiring AGK throogh VCRDAVM,

Az per aforesad circulars, the Motice of AGM glong with Annual Repart for the financial year
2023-24, and fogin details for e-vating, will be'sanl io-a8 the members whose amall addresses
are registered with the Company/DF in due caursa.

Manmer af registration of s-mall addreass

Members holding shares in physical form and who have nof registerad thalr emall s, are
reguasied o fumigh their emad addrasses and mobiles numbars with the Company's Regesirar
and Shara Transfer Agent (OB Managemant Services Private Limited] in order fo receive 8
copy af Aah Mabde, Annudl Repart and logln delals far remote voling)e-weding through o-mail
and thaza holding sharals) in dematerialized form are requestad to confact their razpactive
Depositary Parlicipant (*DPF*) for the aforesaid purpese and follow the process advised by DR
Manner of casting votels)
Members will harve an oppeciunady 1o cast their wole remabely, an the Dusiness ibems as sel
farth in the natice of AGM, through remote e~epling/e-voting at &G, The manner of casting
vibe thrawgh remate g-voabingie-wating systerm mcluding 1hese by physical sharehalders of by
sharehalders wha have rof ragisiered thear emal ids. shall be provided in the nobice of AGM,
The gforesasd notice of 48th AGMW song with Annual Report will be made avaizbie an tha
website of the Company 1.2 &l waw landmarkproperty.in and an the website af stock
exchanges viz. B5E Limiled and National Stock Exchange of India Limited at
wwrw. bseindia.com and www.nseindia.com respectively. The gkove Information is also
avallanle gn the Sald websibes
For Landmark Property Development Company Limitad
Sdi-
Ankit Bhatla
Company Secretary

Place: Mew Delhi
Date ; 23.08.2024

0 HDUSIN? FINANCE LIMITED

Regd, Office: 08, CrJr'u'l'n.'l':II:y Contre, Basa =:..|II1 Vikhar Mew Delhl - 110057 Phone:
i customer.carefherchfl.com
'DLI0TGPLC 30 48

% hull1 ma ML: T .-rltl I'||.1|‘l| Community Center, Basant Lok,
Wihar, Mew Delhi- 110057

Gontact .ﬂ.d:I i
Vasan

Under Section 13 (2) of the Securitisation and Reconstruction of Financial Assets and
Enforcamant of Sacurity Interest Act, 2002 [“Act”) read with Rule 3 of the Securify Interast
{Enforcement) Rules, 2002 ("Rules™).

Whareas ihe undersigned being the Authorsad Cfficer of Hera Housing Fingnce Limitad (HHFL)
under the Act andin exarcize of pawers confered under Section 13 (12) read with Bule 3 ofthe Ridey
already issued degiled Demand Matices deted below under Section 1302 of the Act, callng upon the
Eorrowen sV Co-Borrowen siGuarantoriz] {all singuiady o logether refered o “Chigors”Vlegsl
Haksilagal Representatheds) islad heneunder, 1o pay the amounts mensioned in the respectivg
Dierreard Mobicans, within 60 days rom Hhe date of e respeciive Nobioa's, as per details given bekow
Copies of e sad Molices ar sarved by Registerad Past A0, and are d@vailabls with the
undersigned, and e said Chigon sVLagal Heirls\Lagal Reprasentatives], may if hey so desire,

cablact tha respective cogy from the utndarsigned on.ary working day during normal offica hours

In comnecton wilh e above, Metos Is hereby given, once agaln, (o the sald Obligoris) Legal
Heirsilagal Regrasaniativels) 1o pay 1o HHFL, within 60 days froms the date of e respactive
Motice's, e amounls indicaled harem balow agairs! their respecive namas, fogether with furlbar
imleres] as detailed below from {ha respaclive dabes menbaned belaw in column [d) bl the date of
payman; and [ or reafisation, read wath the loan agresment end otber documentsbemntings. if aay,
execuled by the seid Obligons). &s sacunty for due repaymant of the loan, the fallowing Seoured

Assetfs] have been mergeged io HHFL by the said Coligons) respectively

Loan Nams of Obligoris)! |  Total Outstanding Oate of
Account Legal Helrs)Legal Dues {Rs.) as on | Demand Kolice |
Mo Representatives) | below date® Diate of NPA
HHFDELHCAU18000000340 | Subin Cherian, Susan  |Rs. 45,26.322-ason | 20-Aug-2024

& HHFDELLAP180CADI0E2G| Cherian, Shern Mathew | 16-Aug-2024 07-Aug-2024

Description of the Secured Assatsiimmovable properfies! mortgaged properties: Pul Flat
Bearing Mo, 101, On First Floor Wilhout Roof Rights, Qut Of Property Bearing MNo. LAT A, Od Plof No
12-a khasra Mo, 84¢20, Gali Mo-2, Village Patam, Mahavwr Enciave,new Dalhi- 110045 Having Area
Measwing100 S Yds Es, 8361 Sg. M Along Witk Proportiorate Undiviced, Indivsible Snd
impartial Chwnership Rights OF Undemeath Land Mieasuning 100 50, Yds With One Small Car Parking
O Sl Fiose. Plot Bounded by, Morth: 20 FL wide Gall, East Omer Plod, Soulhc 8 FL wide Sali, West:
Cithr Pliod

HHFDELHOU 19000002860 & | SUMAN KUMAR JHA | Rs. 12,38 388/~ a5 on | 20-Aug-20124

HHFOELIPL 000003353 RAN JHA 16-Aug-2028 | O7-hug-2024

Description of the Secured Assetsl/lmmovable properties/ mortgaged properties: GF-01,
Grourd Fioor, Frond Side Scuthern Portion, Lig, Wehout Roof Rights, Consisting OF One Bedroom,
Oni Drawing/dining Foom, One Kicher, One Tolkl! Balhroom, Having Enlire Covered Area
Measunng 400 5q. Ft e 3716 Sg. Mirs Bul On Plal Moo F-104, Block — F 52 Ved Yihar, Vilage
Sadullabad, Pargana & Tehsil Loni, District Ghaziabad, Uster Pradesh- 200102, Bourded As; Wodh:
Piolba. F= 103, East Others Proparty, South; 96 Wioe Road, Wesl Plal o F- 105

HHFGAZHOUZTMIDTEZ] | Mesh Upadhaya, Rs. 13,680,133 as on | 21-Aug-2024

Vikas Upadhwaya 20-Aug-2024 04-Aug-2024

Dascription of the Secured Assstslmmovable properies! mortgaged properties: Flat Mo, 5-1,
On Second Floar, Lhs, Without Roaf Rights; Area Measiring 49 72 Sg. Mirs.. Buill On Residential Plog
Mo, 193 & 194, Out Of Khasra No. T50 Min,, Sihated At Richpalpud @ Richpalgari, in The Vilkage-
Baorgha, Pargana- Loni, Tahsil & Destict Ghasiabad, Ultar Pragash. Bounded By, Nodh: Passagairks
Unitiother's Property, East Road 10.5 Feed, South; Read 15 Feet, West Other's Property

HHFGURLAPZ3000039860 | Gawrav Chawls, Ra 0597305 as on | 21-Aug-2024

Sangeeta Chawla 20-Hug-2024 04-Aug-2024

Deseription of the Secured Assetsiimmovable propertios/ morigaged propartios: Bull Up Fist
Flaor, &ras Magsurng B) Sg. Yerds, Withauf Roof Rights, Consisting Three Rioom Sal, Poran Cf
Propesty Beaning Mo, 1732, Qut OF Mustatil Mo, 27, Kika Wo, 19, Situatad In The Area OF Vikage-
Shakur Pur, Deini State Delhil, Now Colomy Known As Mullani Mohala, Rar Bagh, Shakur Bast,
Delhe-110034. Bounded By Morh; Gali, East Cdher Properdy, Sough: Ceher Propesty, Wast
Remaning Porfian

Narma of the Barrowsrs | Guarantor & Mortgagor | Details of secured assel {Immovabls |

1. Mr. Sachin Sharma [Borrower and| &l that partand parosl JIUmp-n:mrl'- -:mslslug
Mortgager) Sio Maj JK Sharma, H No-627 | of & “Army Wilfare Housng Oroarisation Buill-
Secior-28, Moida, Uttar Pradesh-20130, 2. Mrg,| Up Residential Type- |, Dweling Linit Baaring
Gunjan Sharma (Co-Borrower), H No-G27, | (Flat) Moo 1566, {Second Floor) SITUATED AT
Sactar-?8, Meeda, Ultar Pradesh-201301. 3. | SECTOR-37, ROIDA, DISTT. GAUTAM BLIDH
Holiday India (Co-Borrower) Through its| MAGAR, UPhaving s super aned 1225 sq.it e
Partner, Mr. Sachin Sharma H Ne-627, Sactor-28, | 11381 somir, duly allofied by Noida Authorily,
Noida, Uttar Pradesh-201301 Alse At 21, | Though Army Welfare Housng Crgarization,
Community Center, East of Kalash, New Deti- | (AW.HO) Bounded by Norih East- Cpen,
110065, 4, Hi Destination Management Private | North West- Open. South East: Open, Soulh
Limited {Co-Barrower) Through its Director, Mr. | 188t Flatho 1363

Sachin Sharma, 21, Communiy Center, East of | Loan Account No.,
Kasdash, New Dehi- 110085, 5, Mr. Jugal Kishore | Demand Notice Date & Amount

Sharma (Co-Bomower) H No-827, Sactor-28, |Loan Accoinl Mo, HF 14295573 Demand Matice
MWaida, Urar Pradesh-201 301 Drale: 12082024 Qulstanding Amount: Bs

7 16,530,212l (Rupees Sixleen Lacs Fifty
- [th Apl 2024 !
WPR Dol i Thousand Twa Hundred Elevan and FPaisa

Twerty Onlyl as on 't 2thSugust 2024

Date : 2408/2024 Place: Noida Far Kaotak Mahindra Bank Ltd., Authorised Officer

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process of Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF NEWGEN ECOTRONICS PRIVATE LIMITED

RELEVANT PARTICULARS
1. [Name of Corporate Debtor NEWGEN ECOTRONICS PRIVATE LIMITED

DaEuptmn ﬁ!.'l-mm.ﬁgﬁnﬁrﬁ iilbl:tgaged

ALL THAT PIEACE AND PARCEL OF LAND ALONGWITH ENTIRE BUILDING WITH SUFER
STRUCTURE CONSTRUCTED THEREON OVER KHASRA NO. 46111/2, SITUATED AT VILLAGE
UNCHA GAGN, TEHSIL BALLABHGARH, DISTT FARIDABAD. LAND ADMESURING LAMD 1
KANAL 15 MARLA, BOUNDARIES, - EAST. PROPERTY OF YOGESH, WEST. PROPERTY OF
KRISHNA, NORTH: ROAD, SOUTH ;| REMAINING PART OF ABOVE PROPERTY THEREAFTER
PROPERTY OF VIJAY

Mame of the Bomower|s) Demand Notice Date and Amount

1113(2) damand Metice - 12h August, 2024,
Corrigendwm Mafice - 1Tth August, 2024,

1. SHUBH HARDWARE STORE
2 NAVEEN TYAGI

3 SHIV KUMAR Rs. 50,91, 110/ [Rupees Fifty Lakhs Ninsty One
4. ASHOK PARMA NAND TYAGI Thowsand One Hundred Ten Only)
5. INDU TYAGI As on 05th August, 2024

Description of Immovable Proparty Mortgaged

FPROPERTY OWMER MAME: 1. SHIV KUMAR. 2 ASHOK HUMAR BOTH SONS OF 5H.
FARAMANAND S/0 5H TIKA RAM RO VILLAGE TEHA TERSIL GANNAUR AND DISTRICT
SONPAT

PROPERTY DESCRIPTIONS: 1) HOUSE MEASURING 13.5 0. YDS, SITUATED AT RECTANGLE
AND KILLA MO, 35209 WAKA RAKBA MOJA BARDUT TEHSIE GANAUR AND DISTRICT
SONIPAT,

BOUNDARIES: EAST: 18 FEET SHOP OF AJIT SINGH, WEST  : 10 FEET PLOT OF SELLER,
MORTH: 12 FEETSTREET, S0UTH ; 12 FEET PLOT OF SAVITRI DEVI AND

2 HOUSE MEASURING 66.7 50 YD SITUATED AT RECTANGLE AND KILLA NO. 351211 WAKA
RAKEA MOJA BAROUT TEHSIL GANAUR AND DISTRICT SONIPAT, BOUNDRIES:- EAST : 10
FEET PROPERTY OF ANT SINGH , WEST : 10 FEET PLOT OF SELLER, NORTH : 60 FEET PLOT
D-FAEHDH KlJH.I’LR SEI.ITH E-'[IFEF_T STFII:'EI'

Tre I::n'r.,l.-.-er|-:.| e "|H|,‘.IT:, awqe-:l 1o comgiy with the demard r‘ﬂll:ﬁ:la. ":l'1|: o py 1I':E: .,Fn"ru:
amound mankionod e and hermnatons wilkin G0 days fram he dals of (s pubdcatan Sogalbet
with applicable imlerest, addiianal infersst bounce n:har-;EE. cosl and expensas il $he date of
reaizason of payment. The bormaeen s may nate that SMFG Inds Credit [5 8 secured creditar and e
Ican lacilfy avaiad by the Borower(s) = & secuned debl agains! the immavabie properyproperties
bzing the secured szzatis) modnaged by e barrowen =)

In tha evant bomowear|s) srefeiled in discherge thair liskditizs in full wehin the stpulated fme, SREG
Irvfia Credit shad be entied fo exercse @l She nighls under Secton 134) of the Act 1o 13ke possessian of
the sacurad assed|s) including bulnod imited o trarshar the same by waly al saks or by involeng any olher
remedy availabds under the Act and the Rulas theraurder and realize payment. SWMFG india Credit 5
wso ampowered o AT TACH ANDVOR SEAL the secured assebs) balore enforcing the right to sale or
trarsfer. Subsaguant ko tha Sale of tha secured assefsl, SMFG Inda Cred® also has a nght 1o rfiale
separate laqel proceadings fo repover the balanos dues, in case the valoe of the marigaged properties
i5 insufcienl (o cover the dues pavabie to the BMFG India Credd, This remedy i in addifon and
indapandant of all hs ofher remedies avadabia o SMEPG India Craditunder any ofherlaw.

The attertian of tha bormoaens) is invited 0 Saclion 13(8) of the Act. in respact of time evalable, o
redaem tha secured assels and furdher to Sechion 13[13) of the Act, whereby the borrawars) are
rustrairadiprohibibed from deposing of or daaling wih the socured assedf) o transfesring by way of
sale; lease ar oéherwiss (pther than in the oriinary cowrse of business) eny of e secured asssalis),
without price writlen consent of SMFG India Credt and non-compliance with e abave is an offence
punishabibe undar Saction 29 af S sad A2 The copy of the demand nolice & avaiable with Se
undersigned and $he barrowens) may, f they so desing, can sabact Iha same from the undarsigned an

i r“"I'i."ll"{lﬁ Aurmn rl[.'i""l.ﬂ'l'ﬁ'f'll:l 3
LT A S e Sdl. Authorised Officer

SMFG INDIA CREDIT COMPANY LIMITED
[formerly Fullerton India Credit Company Limied)

Place: Haryana
Diate: 24,08 2024

2. | Date of incorporation of Corporate Debtor | 13th December, 2022

3. | Authority under which Corporate Debtor | Registrar of Companies, Delhi
is incorporated/registered

4. | Corporate Identity Number of Corporate | CIN: U25209HR2022PTC108355

Debtor

5. | Address of Registered Office and Principal
Office (if any) of the Corporate Debtor

Registered office:Plot No. 5B, Second Floor,
Crown Plaza Mall,Sector 15A, Faridabad-121007
Corporate Office:|G-89, NIT, Faridabad-121001
Factory at :Plot no.56-59 Sector 7 Sidcul Haridwar
Uttarakhand

6. |Insolvency Commencement Date in
respect of the Corporate Debtor

21st August, 2024
(Order received by IRP on August 23, 2024)

17th February, 2025 (180th day from the date of
commencement of Insolvency resolution process)

7. | Estimated date of closure of Insolvency
Resolution Process

Mr.Ravindra Kumar Goyal,
IBBI/IPA-001/IP-P-02019/2020-2021/13098
AFA Valid till June 30, 2025

8. | Name and registration number of the
Insolvency Professional acting as interim
resolution professional

FIRST CAPITAL INDIA LIMITED
Regd. Office: 117 Flooe, Narain Manzil. 23, Barakhamba Road, New Delhi -
Phona No. 011-436271200 CIN: U748900L 1904PLCOSTES1
E-mall |d: nghai@dalmiaholdings com

0™ ANNUAL GENERAL MEETING TO BE HELD THROUGH VIDEQ
CONFERENCING (VC)/OTHER AUDIO VISUAL MEANS (QAVM)

Motice is heraby given that the 30% Annual General Meeling (AGM) of members of First
Capitad India Limited ("ihe Company™) i5 schadubed b be held on Monday, Seplarmber 30,
2024 at 3.00 PM, IST through Videa Conference ("WC")'Cther Audio Visual Means
COAVMYY facility in compliance with: applicable pru'.l ons of the Companiés Act, 2313
311[‘, SEBI [Ligting Chbligations and: Disclosure Requirernents) Regulations, 2015 and
circulars issded thereundear, 10 transact the basiness Hems as set out in fhe Motice. of
AGM which shall inter-alia confain the instructions for joining AGM through VGITAVM

Members holding shares in physical form and wha have not registerad their email ids,
are requestad to furnish heir email addresses and mobike numbers with the Lompany's
Hegistrar and Share Transfer Agent {Link Infime: India Privaie Lemited) in order to
recenve a copy ol AGM Nolice, Annual Reporl and login details for remoke voling/e-
voling through e-mail and those holding shareis) in dematerialzed Frm are requested
o contact their respechve Depository Participant ("DP") for the aforesaid purpose and
loblow fhe process advized by OF

Memberz will have an opporiunily 10 cast their vole remoialy, on the business ibems
as sel forth in the notice of AGM, through remots e<volingle-voling at AGM. The manner
ol casfing vote through remole e-votingle-voling svetem Including those by physical
shareholders or by sharehelders who have not registered fheir email ids, shall be
provided in the nofice of AGM, Copy of the AGM nofice along with Annual Repart for
the financial year 2023-24 and login details for such voling; will be gent toall the
members whose email addresses are registered with the Company/DP in due course.

In case of any guerigs, Members are requesied to write: fo the RTA at

delhi@linkintime.co.in or to the Company at nghai@deimiaholdings.com

The aforeszid 30" AGM Motice along with Annual Report will be available on the website

af National Securities Depository Limited (NSDL} a1 hittps:iwww.gvoling nsdl com
For First Capital India Limited

1I’|.|" I'

Sdl-
Place: Mew Delhi Naresh Kumar Ghai
Dated: 23.08.2024 Directar

HHENSPHOUZ2000015750 &| Desh Deepak, Neha Wite | R 24 24 385/ as on | Z1-Aug-2024

HHFNSPIPL 22000016751 | Of Desh Deapak 20-Aug-2024 | (4-Aug-2024

Description of the Secured Assols/immovable properties/ merigaged properties: Secand Floor
Front-Side Lhs Uni Without Roof Rights (50 5g. ¥ds) OF Built Up Parion OF Plal Mo--8301 &nd R-
B2 Area Measuring 100+100 = 200°3g, Yds Out OF Khasra Mo, 604, Vilage Haslzsal, Mohan
Garden, Block- R, Uslarm Magar, Mew Delhi-110053 Bounded By. North: Back Lhs-Unilf Gall 10 FL
East F'n:r:le-:'t','r-.lc- R-84. Soufh; Road 20 F1, West: -'-'r-:u:erlg.-f'-l-:- A-E2A

HHFNSPHOUZ2000050644 [Muneesh Rs, 27264870 a5 on | 21-Aug-2024

Muneesh Hurna Mikki Davi
2 Aug-2024 (M -ALyg-2024

Description of the Secured Assetsimmovable properties’ mortgaged properties: Buit Up
Upper Graund Flooe, Withaul Roal Righls, Flal Ma. 3 {eastam Side, Midds Parion Or Bhs Middia)
Area Measunng 55 Sg. s Tower- D Preamber, Cut OF Built Uiy Propesty Beanng Plot Mo, 3-e & 4-8
Oyt Of Khasra Mo- 550 & 631, Willage Nawads, Nawsda Extension, Block- B2, Utlam MNagar, New
Defhi-11005%. Bounded By: Mordh: Rhz Rear Sade Linit i/ Other Properly, Ea=4: Gali, South: Frant Rhs
Uretf Boad 18 Ft, Wast S5air Case And Lift! Other Propary

“with furtner interes!, addifonal intarest al tha rale as mare parlicufarky statad in respective Demand
Molice daka

mensoned shove, incldents ekpenses, mosts, charges el incimed Bl the date of payment snoior
resalization, If ihe said Obligorsh shal fail io make payment to HHFL as aloresaid, then HHFL shall
procesd against fie above Secund Assel(sIimmovable Properlyiies] under Saction 13(4) af he
said fcl and the apphcabde Rules anliraly al the risk of the sad ObligorsiLegal Hersilegal
Raprasentaliveds) as to lha costs and consaguencas,

The said Obfgerisilegal Heinfs)Legel Reoresaniatvals) are prohibited under the said Ack Bo
trarsfer the: aforesasd Secured Assatisiimmevable Property, whether by wey of sade, lease or
atherwize without tha. pror witien congent of HHFL. Any persan who contravenes of abets
condraventon of the provisions of the Act or Rules made thereunder ghall b table for imgrisanmen
ariar panally 25 proveded undar e sol

Data: 24-Aug-2024 Place: DehaMCR Sdlis Alhonged Officer, For Hepo Hilsng Finanos Limibed

9. | Address and e-mail of the interim
resolution professional, as registered
with the Board

Eden I-807, SG Highway, Godrej Garden City,
Jagatpura, Ahmedabad, Gujarat-382470
Email: ravindra1960_goyal@yahoo.co.in

10.| Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

Unit No 508, 5th Floor, Tower-C, The Ithum,
Plot No 40, Sector-62, Noida-201309
Email: cirpnepl.rsds@gmail.com

11.| Last date for submission of claims 06th September, 2024

(14th day from the date of receiving admission order)j

12.| Classes of creditors, if any, under clause (b)
of sub section (6A) of section 21, ascertained
by the Interim Resolution Professional

Not Applicable

13] Name of Insolvency Professionals identified
to act as Authorized Representative of Creditors
in a class (Three names for each class)

Not Applicable

14.| (a) Relevant Forms and
(b) Details of Authorized Representatives
are available at:

(a)Web Link:- https://ibbi.gov.in/home/downloads
(b) Not applicable

HINDUJA HOUSING FINANCE LIMITED

Corporate Office: No. 167-169, Znd Floor, Anna Salal, Saidapet, Chennai-600015

Email: auction@hindujahousingfinance.com

Branch Dﬂ‘mP A.K. Tower, 2nd Floor, 56, Subhash Road, Op
RRM - Pushkar Awasthi - 9453043399, RLM- Brajesh Awasthi- 9918301885, CRM- Janeshwar Prasad-9917778324, CLM- Anshika Rana-8755056111

NOTICE UNDER SECTION 13{2) OF THE SECURITIZATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT)
In respect of knans availed by below mentoned borrewers | guarantors through HINDUJA HOUSING FINAKNCE LIMITED which have become MPA with below menboned
halance outstanding on datas mentioned befow. We have already issued datailed Demand Nelice daled as mentioned below Lndar Sac. 13(2) of Securitization and
Reconsiruction of Financial Assets and Enforcement of Secunty Intsrest Act 2002 by Registered Post /! Speed Post / Couner with acknowledge due o you which has been
rafumed undefvered ! acknowledgment nof received. We have indicated ourintention of aking possession of secunties owned on one of you as per Sec; 13(4) of the Actincase
of your facilure 1o pay the amount menfioned balow within 60 days. In the event of yaur nol discharging kability as sl out harein abdve the Bank | Securad Credilor may exencisa
any of the nght confermed vide section 13(4) of SARFAES| Act and whia publishing the possassion nofice [ auction nobice, electronicalfy or otherwise, as required under the

posite Mittal Diagnostic, Dehradun-248001

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench ordered the commencement of a
Corporate Insolvency Resolution Process against NEWGEN ECOTRONICS PRIVATE LIMITED on 21st August,
2024 (Order received by IRP on August 23, 2024).

The creditors of NEWGEN ECOTRONICS PRIVATE LIMITED are hereby called upon to submit their claims with
proof, on or before 14th September, 2024 (14th day from the date of receiving admission order)to the Interim
Resolution Professional at the correspondence address mentioned against entry No. 10 only.

The Financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
claims with proof in person, by post or electronic means.

Afinancial creditor belonging to a class (Not Applicable), as listed against the entry No. 12, shall indicate its choice of
authorized representative from among the three insolvency professionals listed against entry No.13 to act as
authorized representative of the class [Not Applicable] in Form CA.

Submission of false or misleading proof of claims shall attract penalties.
Ravindra Kumar Goyal,
IBBI/IPA-001/IP-P-02019/2020-2021/13098,
AFA Valid till June30, 2025
Eden | - 807,S G Highway, Godrej Garden City
Godrej Garden City, Jagat Pura Ahmedabad,Gujarat ,382470
Email: ravindra1960_goyal@yahoo.co.in, cirpnepl.rsds@gmail.com

Place: Ahmedabad
Date: 23.08.2024

[ dotm Rem Fw \gf punjab national bank

...the name you can BANK uponl

&-— J CIRCLE SASTRA CENTRE MAHDI, HHALIAH JAWAHAR NAGAR, MANDI H.P. PH NO. 01905-222094

15 DAY'S NOTICE

Account No. 091100JK00045207 and 031100EGO0000106 Credit facility availed by M/5 Leo Travel Heights Prop. Inder Mohan Dewan

All the Borrowersi! Guarantors/Co-Obligants are notified that loans availed by them as per details given below against each account

have becoma NPA on the dates mentioned there against. The 15 Days notice sent to them through Registerad A.D. Post have been
returned undelivered! Not Acknowledged.

Date: 22.08.2024

Sr. | Branch Mame of Borrower(s) Nature of Sacurity Date of 15 days Notice| Balance Outstanding
No. [ Guarantor(s) Facility Date of NPA as on 31.07.2024
1. | Nerchowk, Distt. | Borrower: ShInder Mohan Dewan | Transport | Hypothecation of 02.05.2024 Rs.2,26,00,819.78/-
Mandi HP Prop. M/s Leo Travel Heights Loan Volvo Buses Bearing (Rupees Two Crore

1st Address: FT9/6, Western GECL Loan Registration Nos 01.05.2024 Twenty Six Lakh Eight

Avenue, W-1 Lane Khanpur, Sainik Farm, Pushpa| HR55AED015 & Hundred and

Bhawan, South Delhi 110062 HR55AEQTEE & Mineteen and

2nd Address: F76/6, Western Avenue, W-1 Lane OL1PCR445 Seventy Eight paise

Khanpur, Sainik Farm, Pushpa Bhawan, South Delhi 110062
Guarantor: Sh Rohan Dewan S/o Inder Mohan Dewan

1st Address: F7a/6, Western Avenue, W-1 Lane Khanpur, Sainik Farm, Pushpa Bhawan, South Delhi 110062
2nd Address: FT6/6, Western Avenue, W-1 Lane Khanpur, Sainik Farm, Pushpa Bhawan, South Delhi 110062

only) plus future
interest and charges

Mow by way of this publication by the undersigned in his capacity as Authorised Officer of Secured Creditor (the Bank) call upon you to repay the
outstanding liability amount with future interest and expensesicharges as applicable, within a period of 15 days from the date of publication of this
notice.Flease note that in the event of failure on your par to do so within 15 day's time, the bank shall be entitled to seize the vehicle/Bus
HR55AEQ015 and HRS55AEQTAE6 and DL1PC5445 and proceed for its sale to recover bank's dues as per the terms of loan agreement/documents
executed by you besides exercising other nghts of the Bank as avallable under Law. Please lake nolice thal after recaipt of this notice, you shall not
transfer by way of sale, lease or otherwise the vehicle/other assets hypothecated to Bank in the above loan account, We hope, yvou will avoid such

situation and deposit the amount immediately

PLACE: MANDI (H.P.)
DATE: 22.08.2024

AUTHORISED OFFICER,
PME Circle Sastra Centre, Mandi

SARFAESIAcL the Bank) Secured Creditor may also publish your photegraph. Detads are hereunder:-

5. Mame of Borrowers | Co-Borrowersi Demand Notice Date Details of Secured Assets

Mo. Guarantors & Date of NPA Amount Qutstanding

1. | Mr. DHEERAJ DHEERAJ , Mr. NEELAM NEELAM , All are at; Demand Molice Dated Bearing & Land Khata No. 1011 {According Fash Year 1399 1
CPT 71, TONS COLONY.DAKPATTHAR VIKAS NAGAR 24.06.2024 to1404), Khasra No. 2231/2 Min. Area Measuring 87.10 Sq.
DEHRADUN, VIKAS NAGAR DEHRADLUN, Usban, Dehradun Armount Outstanding Metr, Situated at Mauja- Atanbagh, Pargana Pachwadoon,
Utarakhand, India - 248125 7 570,901/ as on 28.05.2024 | Tehs!l Vikasanagr, Distt. Dehradun, Uttarakhand. 248198

Alc No. UT/UTK/DHONIADD0000287 + interest + Legal Charges | Boundaries . East: Walking road side measuring 57.2ft, West
Loan Accounts have been classified 28 a NPA on : Land of Manjit Singh , North : Wide road side measuring 16.5
ft, South : Land of other
| 06.05.2024 o EERSARRE AR

2. | Mr.  Anil Kumar, Mrs. Manju Rana , All are at ;: 50 Demand Motice Dated One house constructed on plot of land, measuring | in East 25
Budhprakash Singh /O Aadessh nagar roorkes,  Roorkes 24.06.2024 feetin West 25 feet in North 44 feet in South 44 feet total area
haridwar, Semiurtan, Roorkes | Utlarakhand, India - 24 7667 AT ean Ol bsin T100 Sq. feet or 102.23 3q meter, pertaining to part of khasra

= IE.,II[I 1700- a8 m? no. 517 and 519 situated in Mohalla Adarsh nagar Village

Alc No. UT/UTH/DHON/ADDOOD08SE 28.05.7024 + intarast + Malakpur Latifpur &nder Hadood MNagar Migam Roorkes

L : i have b \assified NPA | Char Pragana and Tehsil Roorkes Distt Harldwar- 24TB6T

i x a\:ﬁ ;:;;2:55' ol 210 98 ges Boundaries : East: Property of seller, West: West: way 15 feaf
— wide  Morth : Saller, South ; Seller

3. | Mr. Suraj Suraj, Mrs, Neha Arora, Mr. Raj Kumar, All are at ; Demand Nodica Dated A house no. 53399 built on west part of plot no. 54, land area
MNew gopsl nager saharanpur, - Saharanpur, Lrban, Saharanpur, 24.06.2024 83.61 sgmt., sitiated at Dra Rajpura Tehsil and DisiL
Urlar Pradash, Ir.::ha 24700 o Amount Outstanding Saharanpur dar abadi Gopal Nagar, distt Saharanpur- 247001

Alc No. DLISHRISHRPIAO000003TT 7 10,42,981/- as on Boundaries : East : Balance part of plot no. 54, West : Plat na.
Loan Accounts have been classified as a NPA on 2005204 + interagt + | 22 2nd 53, North : Plot ne. 55, South : Road 20 ftwide
06.05.2024 Legal Charges

4 | Mr. PCCHANDEL, Mr. NEHA CHANDEL Allare at: HNO.D Demand Notice Dated KHASRANO-4637/1 NAYAKHATANO-T33 FASHLI YEAR 1420-
272 GALl NO. 189 NEAR SANJIVNI PUBLIC SCHOOL 24.06.2024 1425 KA NAYA BHUMI KHASRA NO 1954 RAKBA 0.050 H. OR
DASHRATHPLR! PALAM VILLAGE SOUTHWEST DELHI Amount Qutstanding 850 50 MTTR MOJA JAMANKHATA PARGANA PACHWADUN
DASHRATHPURI PALAM VILLAGE SOTHWEST DELHI | 3 35“'..“.3'.1EEr- s TEH- VIKASHNAGAR DEHRADUN, KHASRANO-4637/1 NAYA
SANJIVMNI PUBLIC SCHOOL, Mebrp, DELHI, Delki, India - 28,05 Ilﬂzl-l + Intarest + KHATA NO-733 FASHLI YEAR 1420-1425 KA NAYA BHUMI
110045 ' L-;:gal ct KHASRANO 1954 RAKBAD.050H. , ,Semiurban  Dehradun,

, Uttarakhand, India - 248193 Boundaries : East : Land of Mrs.
Al No. UTIUTK/DHON/ADDDO0D123 & teard 8 ex Mgt y Nath  and
CO/CPCICPOFIADON002113  Loan Accounts have been ANAFAKANGA & Ofk, Wast . Land of JagarNath, horth' La
classified as a NPA on 06.05.2024 of Om Prakash, South: Land of other

5, | Mr. BINNI RANI, Mr. ANUJ KUMAR, All are at :|  Damand Notica Daled | Bearing a Land Khata No. 344 (According Fasli Year 1412
SUDDHOWALA NEAR DURGA MANDIR JHAJHRA - 24.06.2024 to1417], Khasra No. 554, Area Measuring 60 3q, Mir. In which
DEHRADUN, JHAJHRA DEHRADUN | Urban, Dehradun | 'ﬂmj ",hummﬂdmg © | covered aréa B0 Sq.Mir, Situated at Mauja Suddhowala,
Uttarakhand. ndia - 248007 ¥ 14.44,326/- as on Pargana Pachwadoon, Tehsil Vikasnagar, Distt. Dehradun,

Alc No. UT/UTK/DHONIAODO00DZEE & 28.05.2024 + interast + unarakl_'land- 248007 Em_m:ia.rla-.s tEast: 8 ft wide road sida;
measuring 17 ft, West : House of Narendra Pal, North :
UT/UTK/DHOM/AD00000713 Loan Accounts have bean Legal Charges Proporty of Mr. Teeka Ram. South - House of Mr, Brijpal
classified as a NF‘A on 06.05.2024 ll'ﬂ ' ' ’ :

E. h'Ir AA!{AEH I:IH PHAKAEH Ilrs EHATA EHA‘l’A Allam a!. Demand Madica Datad One House Constructed on the of land. measuring in East 21
MARASAN KALAN, NARASAN KALAN, MARSAN KALAN 24.06.2024 feat 2 Inch in West 21 feet 2 Inch in North 43 feet 11 Inch in
HAHID'-'-'.ﬁ-w'. Urban, Handwar, Uttarakhand | Indis - 247671 _ﬂmm -.’_'Iutst-a_{uiau_q_ South 44 feet total area 930,415 54. feel or 86.469 sq meter

B : 1184.407 sq feet, pertaining to part of khasra ne.
Afc No, UTIUTKIDHON/ADOD000942 & ¥ 26,20,2421- as on Coved area | ¢ S esdpben ol
DLIRUK/ROKEIADD0000270 Loan Accounts have been 28.05.2024 + interest + :::;":: F“;L:;E‘:E:ﬁ“&liﬁ] ::“r;:nﬂ“; T‘:‘h“s*':l";n”;“"r_:l;:
i h
clazsified:ay.9 WO on 16,04.2024 SR e Haridwar- 247670 Boundaries : East : Way 10 feet wde., West:
Plat of Unknown , North : Plot of Jubair Alam, South ; Plot of
Rakesh Sharma

7. | Mr. OMPRAKASH KEWAL RAM , Mrs. GULSHAN Demand Notica Dated A house constructed on land area 87.92 sq. mirs, Khasra No.
OMPRAKASH |, Mr. SHUBHAM OMPRAKASH, Al are at 24062024 1695 situated at Village Rampur, Majbata Bairun, Tehslil
TELUPURARAMPUR MANIHARAN DEHAT |, SAHARANPUR Armount Outstanding Rampur Maniharan, Distt. Saharanpur- 247001 Boundaries :

Eernlurhan Eaharﬁnpur L.IIIa'F'r.a.G-;qh In|:||r-1 E‘-ﬂ.--'!l'ﬂ * 40,20 EIEUII- P East: House of Vikram Singh , West : House of Rakam Singh |
Al No. DLIRUK/ROKEIA000000230 & 26,05.2024 + interest + | North:Road 14twide, South : House of lsam Singh
DLIRUKROKEAND000230 Loan Accounts have been Legal Charges
classified as a NPA on 06.05.2024

The above meniioned Borrowers [ Guaranfors are advised (1) Tocollact the ciginal notice from the undersigned for more and compdeta details and (2} To pay the balance
outstanding amount interast and costs ete. within 60 days from the date of notice referred o above to avoid further action under the SARFAES| Act

Dated : 24.08.2024, Place : Uttarakhand | UP

Authorised Officer, HINDUJA HOUSING FINANCE LIMITED

financialexp.epaprin

,., Chandigarh
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